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NATIONAL COM PANY LAW TRIBUNAL
MBAI BEN II MUM

Present

T.C.P No. 379lIMAH) t )ot7

SHRI B.S.V. PRAKASI{ h. \lAR
M E\{ B i. R (.i)

SHRI V, NALLASENAPA'IHY
MEMBIJR (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BEN('I] OF

THE NATTONAL COMPANY LAW TRIBUNAL ON 18.08,20I7

NAME OF THE PARTIES BASF lndia Ltd.

Colour Rool (lndia) Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2016
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ORDER
TCP No. 379l I&BP /t{CLT/lvIB/l\{A}V2017

For the Petitioner's Counsel having stated that Statement of Accounts and

Bank Certificate not yet filed, therefore, the Petitioner is hereby directed to file the

Bank Certificate within one week.

List this matter for hearing on 01.09.20u after liling all the above requisite

documents.
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V. NALLASENAPATHY
Member (Technical)

B.S.V. PRAKASH KI.'MAR
Member (Judicial)
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